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Subsidy on Pesticide on Pests Control of 
Paddy Crop 

4101. SHRJ HARIHAR SOREN : Will 
the Minister. of AGRICULTURE be 
pleased to state : 

(a) the names of the States where 
schemes have been sanctioned either by the 
Centre or by the States under which SO per-
cent grant is given on pesticides for pests 
control of paddy crop during the current 
year; 

(b) the: type of farmers who are eligible 
to get such arant; and 

(c) the details of such scheme? 

THE MINISTER OF AGRICULTURE 
(RAO BIRBNDRA SINGH) : (a) Subsidy 
to the extent of SO percent on the cost 
of pesticides is available under the 
Centrally Sponsored Scheme for the Control 
and Eradication of Pests and Diseases 
of Agricultural Importance including 
Weed Control in Endemic Areas to be 
shared on 50 : SO basis between the Centre 
and the State Government conterned. How-
ever, in the case of Union Territories, the 
entire amount of subsidy is borne by tbe 
Government of India. 

During the current year, administrative 
approvals for the Central share of subsidy 
for the Control of Pests of Paddy Crop have 
been issued for Kerala, Orissa, Tamil Nadu, 
Pondicherry, Karnataka, Maharashtra and 
Andhra Pradesh Funds for the' fir-st three 
quarters have also been released. In addi-
tion to the subsidy on cost of pest icides, the 

• subsidy on operational 'cost is also admis-
sible. 
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(b) Plant protection being advocated to 
be taken up on the area approaoh basi., 
subsidy uoder the above scheme is availablo 
to all categories of farmers. 

(c) Under the Centrally Sponsored 
Scheme for the Control and Eradication of 
Pests and Diseases of Agricultural Impor-
tance including Weed Control in Endemic 
Areas, aU the States/UTs cao avail of the 
assistance as per the following pattern : 

(i) Erad.leatioD of Peats aad Di_ .. 
Endemic Areas:.. Operational 
subsidy @ Rs. J 5/- per ha. (or 
around operations and Rs. 27.S0 
per ba. for aerial operations. 

(ii) Coatrol of SpedaJ Pest. :-The sub-
sidy to the extent of 50% on the 
cost of pesticides in addition to the 
subsidy ,..,n operations I cbarges @ 
Rs. J5/- per ha. No operational 
subsidy is admissible for seed 
treatment and rodent control. 

(iii) Project for Weed Control:- The 
subsidy to the extent of 25% on 
the cost of wecdicides. 

The above subsicijes are being shared on 
50 : 50 basis between the Centre and the 
State Governments. However. in case of 
UTs. the entire amount of subsidy' is borne 
by Government of India. 
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